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Title: Need to check the reported incidents of harassment against women in Maharashtra and other parts of the country.
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MADAM SPEAKER: Hon. Members, this is a very serious matter being raised.
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The House stands adjourned to meet again at 2.20 p.m.
13.21 hrs
The Lok Sabha then adjourned for Lunch till Twenty Minutes

past Fourteen of the Clock.



14.20 hrs
The Lok Sabha re-assembled after Lunch at Twenty
Minutes past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)
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